
14.33 hrs.

MOTION re SIXTH FIVE YEAR PLAN 
—Conted.

MR. CHAIRMAN: We shall now take 
up further consideration of the motion 
moved by Shri S. B. Chavan on the 
Sixth Five Year Plan. Shri Chitta 
Basu will continue his speech.

SHRI CHITTA BASU: Sir, 1 am 
happy that you are there when I am 
resuming my speech.

MR. CHAIRMAN: That has nothing 
do with this. You better car-y on.

THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN): It is a charge 
against the Chair.

SHRI CHITTA BASU: No, it is not a 
charge.

Sir, as you will remember, yester-
day I Was referring to the crisis cf the 
Sixth Plan. Now my endeavour would 
be to identify that crisis. As 1 have 
mentioned earlier, the total investment 
in the Sixth Plan period was Rs. 
1,72,210 crores. Out of this, the invest-
ment in the public sector is Rs. 07,500 
crores. It is reported that the public 
sector investment, which has been cal-
culated on the basis of the price index 
of 1979-80. has to be enhanced by about 
Rs. 10,000 crores, if we want to fulfil 
the target already fixed. This amount 
of Rs. 10,000 crores additional irv ts t-  
ment would not be adequate in view 
of the fact that there is no guarantee 
that there would be no further escala-
tion of price. If there is further es-
calation of price, necessarily the addi-
tional resources required for the fulfil-
ment of the target under the public sec-
tor would automatically increase. So 
far as the trends are discernible, the 
trend of rise in prices still continues 
and it is not likely to be arrested.
The upward trend of rise in prices is 
markedly noticeable today. If addi-
tional resources are not adequately 
mobilised, it may not be possible to 
Cope up with the price escalation and . 
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the prospect of the 'uifilment of the 
targets laid in the Sixth Five Y ear 
Plan would be bleak. 

k *
We are also told th a t there a re  

chances of increased resources. The 
Government claims that there might 
be increased resources mobilisation 
more than anticipated and these areas 
of increased mobilisation, according to 
the Government, are larger surpluses 
in the public sector earnings than anti-
cipated, larger borrowings from th e  
market, larger accretion from small 
savings and larger external assistance.
I do not know whether the Govern-
ment is satisfied that th is increased 
mobilisation of resources as mentioned! 
just now would be adequate enough to  
meet the escalation of price and fulfil 
the plan target as anticipated in the  
document.

So far as the Budget provisions for 
the Plan expenditures are concerned, 
you know that the last three Budgets 
including the S tates’ Budgets amount 
to Rs. 54,000 crores which means about 
55 per cent of the total projected ex-
penditure. Now, if the price escalation 
is taken into consideration, then the 
net investment in real term s would be 
nothing more than 45 per cent. The 
real problem, therefore, is that 55 per 
cent of the total investment in the 
public sector remains yet to be com-
pleted during the coming two years.

Sir, I do not know whether you 
would agree with me that with the 
tempo of development and with the 
constraints of the resources, it would 
not be possible to expect the remaining 
55 per cent of the total anticipated 
expenditure during the coming (wo 
years. And if we expect, I would 
only mildly say that it would be noth-
ing more than desiring for moonshine.

So far as the reality of the infla-
tionary trend is concerned, we are to 
admit that the wholesale price index 
started rising again from May last after 
registering tem porary decline uuring 
the period beginning from last Novem-
ber to April. Therefore, again there
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is the trend of rise in prices. Of 
course, I admit that there has been a 
slight decline in September. But lhat 
is not an adequate guarantee that it 
will be continued and there will be no 
further price rise. Sir, the Govern-
ment may resort to deficit financing. 
As far as I remember, so far as the 
Plan document is concemedj it put a 
limit on the deficit financing. During 
the period of five years a limit was im-
posed that there should not be more 
than Rs. 5000 crores as deficit financ-
ing. • I think you will agree with me 
that more than Rs. 3000 crores mark 
has already been reached and so far 
as the current year’s anticipated deficit 
is concerned, it was calculated to be 
Rs. 1,371 crores for the year 1982-83 
and it has already crossed that figure 
and nobody knows what will be the 
other limit to which the deficit for the 
current year will reach. The deficits 
of the States are also on the increase. 
Of course some new arrangements have 
been made by the Government of India 
by way of overdraft. The result would 
be only to increase the burden of the 
Central Government on the Reserve 
Bank of India. What does it actually 
mean for the States Budget? The State 
of West Bengal provides a classical 
example. By the new arrangement for 
the coming two years there will be no 
investment in planning. There will be 
complete stoppage of investment in the 
State of West Bengal because of the 
new arrangement which has been made. 
It is not only in the case of West 
Bengal alone. It applies to all other 
States. As a m atter of fact the 
State Plan will be dropped. W est 
Bengal has cut its Plan drastically. 
This is the ultimate consequent of the 
new arrangement which has been made 
by the Government of India. This ulti-
mately retards the progress of the 
Plan.

Now I raise a question and I want 
an answer to that. Government wants 
th a t there will be additional Rs. 10,000 
crores in the public sector. How does 
the Government propose to raise this 
additional Rs. 10,000 crores even ac-
cepting for the time being that there

will be no fresh price increase? Indica-
tions are already there and these indi-
cations have got disasterous effect Gov-
ernment has already decided to raise 
the administered prices and they have 
also decided to reduce the subsidies. 
These are well known recipes of the 
World Bank and the International 
Monetary Fund. Therefore, these steps 
have already been laken.

The issue price of rice and wheat 
has already been increased. There has 
been further increase in railway freight 
and fare. There has been fresh in-
crease in the price of fertilizers and 
other petroleum products. This also 
adds to the price increase. Therefore, 
here lies the crisis. You increase the 
administered price^ thereby giving 
fresh impetus to the price rise. There 
is a vicious circle and thereby the 
Plan gets retarded. If you understand 
the nature of the crisis, then you will 
be able to take effective measures.

Now I come to the question of 
growth of the national income. The 
Sixth Plan document envisages 5.2 
per cent annual increase. What is the 
actual graph? In 1979-80 it declined  
b y  about 5 per cent. * ln  1980-81 it 
increased by  7 per cent. The net in-
crease daring the two years was only
2 per cent. In 1981-82 the rate of 
increase was 4.6 per cent. If you take 
the average for the last three years 
the rate of increase in the national 
income has in reality been of the 
order of 2.2 per cent per annum. But 
you want to attain a growth of 5.2 per 
cent. If this present trend continues, 
it will not be possible to achieve the 
target of 5.2 per cent increase in 
national income. That will be un-
attainable. That will be the result 
of the crisis of the Sixth Plan. There 
are two major components for the 
national income. One is industrial 
production and the other is agricul-
ture. The Plan target is to achieve
7.5 per cent to 8 per cent annual in-
crease in industry and in agriculture 
about 4 per cent. In 1980-81 the 
juao jad  Xq ■aseaiout ue sMoqs xapui 
in industrial production.



389 Sixth KARTIKA 12, 1904 (SAKA) Five-Year Plan 390
(A/o/n.)

In 1981-82, it increased by 8 per cent. 
In 1982-83, it has declined. As a n.at- 
te r of fact, in December, the index 
was 180.9. In June, it has come ciown 
to  164.0. Therefore, there is a definite. 
dec.ine in the industrial rate of pro-
duction and already some quarters 
say that it is the sign or symptom of 
recession. Anyway, of course, some-
body has said that this is limited to 
certain specific sectors. But nobody 
can deny that there is no trend or 
symptom of recession.

Coming to the question of agricul-
ture, let us only take the figures for 
the last four years. In 1977-78, the 
foodgrains production was 13.2 crore 
tonnes. In 1978-79, it was 11 crore 
tonnes. In 1980-81, it was 13 crore 
tonnes; in 1981-82, it was 13.2 crore 
tonnes. The target of food produc-
tion, according to the Plan document, 
in 1*984-85 is 15 crore tonnes. If you 
want to attain that target, by this year, 
We should have attained 14.2 crore 
tonnes But, there is a great doubt 
raised by all whether it would be possi-
ble to attain 14.2 crores during the 
current year because of the brought, 
flood and cyclone. As a m atter of fact 
from a reliable estimate, it is found 
that there will be a shortfall of more 
than 20 million tonnes of foodgrains. 
Therefore, there is no possibility and 
no chance of attaining that 14.2 crore 
tonnes of foodgrains. Therefore, even 
in the agricultural field, it will not be 
possible to attain  4 per cent annual in-
crease. Naturally, the Governmnt 
may have to resort to import of food-
grains. If you resort to import of food 
naturally there is another crisis. So 
far as the import-export trade is con-
cerned, the profile is:

In 1981-82, our import bill was 
of the order of Rs. 1,300 crores and the 
balance of trade was Rs. 5,700 crores.

MR. CHAIRMAN: Please conclude.

SHRI CHITTA BASU: We do not 
know the exact position In the current 
year. But what cannot be denied is 
that the foreign reserves have already

declined and the Government is going 
in for the next instalment of the IMF 
loan. The Sixth Plan may ultimately 
end in crisis even if by any stretch 
of imagination everything goes as they 
wanted. The annual growth cannot 
under the circumstances exceed 3.5 per 
cent as in the previous years. There-
fore, Sir, the Plan is in crisis.

I would only urge upon the Govern-
ment to take corrective measures if 
they want to salvage the Plan.

MR. CHAIRMAN: The hon. Mem-
ber’s time is up.

SHRI CHITTA BASU: I would only 
take one minute from you.

I remember the Finance Minister, 
Mr. Pranab Mukherjee sometime ago 
remarked that they had entered the 
International Monetary Fund not on a 
stretcher but on their own legs. Sir, the 
crisis of the Sixth Plan which I h tve  
just now mentioned indicates the deep 
crisis not only in the Plan but in the 
entire economy. W hatever might be 
the pretension of the hon. Finance 
Minister, the economy of India is dis-
eased and is sick. It is not to be 
carried by a stretcher but i t  is already 
in the hospital bed. You may not re-
quire to be carried by a stretcher but 
you are relying on the crutch. Crutch 
has become a part of your system. You 
cannot leave the crutch. If you aban-
don the crutch, you will fall. Therefore 
if the Government even at this lcte 
stage want to salvage the Plan, a 
fundamental policy orientation and 
policy instrum ent are necessary. Since 
you have not been pleased to give me 
additional time—of course, you will 
agree to give.—I am unable to indicate 
what can be the long-term measures 
and the fundamental policies in order 
to salvage the Sixth Five Year Plan 
and by that to salvage the economy 
of ours.

PROF. NARAIN CHAND PARASHAR 
(Ham irpur): Mr. Chairman, Sir, a dis-
cussion on the Sixth Five Year Plan 
is also an occasion to reiterate our 
commitment to planning. It was the
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Indian National Congress which even 
before the dawn of Independence exer-
cised its commitment to planning and 
it was the year 1931 when in the 
Karachi session the Indian National 
Congress accepted the concept of plan-
ning and the duty of the State for 
economic and social programme. 9th 
February, 1938 is a red-letter day in 
the history of Indian National Congress 
because on th a t day, the President of 
the Indian National Congress, Shri 
Subhash Chandra Bose in his Presi-
dential address gave a commitment to 
the nation that the future national 
Government will set up a Planning 
Commission to eradicate poverty and 
to ensure the development of back-
ward regions in the country. That 
Address is a marvellous document for 
the future economic thinking and, on 
the basis of that, he set up the first 
National Committee on Planning with 
Shri Jaw aharlal Nehru as the Chair-
man and it had such eminent econo-
mists as Shri K. T. Shah and others 
on it. That Committee sub-divided 
itself into 21 Sub-committees. There 
are reports on education, communica-
tions, railways, transport, energy, in-
dustry, every thing. So. that is in 
miniature what we were able to en-
visage before the dawn of Independ-
ence. This shows that there has been a 
continuity of thinking. Rather (here 
has been streamlining thereafter. The 
setting up of the Planning Commission 
and the launching of the First Five 
Year Plan was also hailed by the 
nation. The architect of modern India, 
Shri Jaw aharlal Nehru, launched upon 
the reconstruction of Indian economy 
and launched an attack on poverty also 
through these Plans. They are the 
documents which show the history of 
India on the road to progress.

Coming to the Sixth Five Year Plan, 
some doubts have been cast that the 

Plan has been eroded. There is no 
doubt that the price escalation has 
dealt a severe blow and the Planning 
Commission in the Mid-term Review 
has betfn forced to ask for Rs. 10,000 
crores *«ore. The earlier public sector 
outlay \ras Rs. 97,500 crores has not

been considered to be sufficient because 
it was based on 1979-80 prices. The 
price have now gone up. Naturally, 
therefore, the targets have not been 
achieved in many core sectors also. 
If you take the various Departments of 
the Government of India, the Rail-
ways are in trouble because they want 
rehabilitation, the renewal of track and 
rolling stock. Similarly, more power 
is to be generated and more money is 
to be required. In education too and 
in communications too, more money 
is required. Therefore, I do not find 
anything wrong with the Planning 
Commission demanding an additional 
pumping in of Rs. 10,000 crores into 
the Plan allocation because that alone 
can salvage the Planned enable us to 
envisage a period by which the tar-
gets can be achieved.

It is not the spending of money. The 
Plan is not for spending Rs. 97,500 
crores. The Plan is for achieving cer-
tain targets . If those targets connot 
be achieved, then more money has to 
be allocated. Therefore, it is in the 
fitness of things that the Planning 
Commission has come forward with a 
piea for more allocation because now 
every Department, every Ministry, 
wants more money. I would request 
the Minister of Planning who is also 
the Deputy Chairman of the Planning 
Commission to look into the demand 
because as a Member of the Railway 
Convention Committee, I have been 
able to find out the erosion of various 
programmes of the Railways. There is 
no money for carrying on the p r o je c t s  
on schedule; new railway lines are to 
be constructed and much more impor-
tant is the rehabilitation of '.he exist-
ing stock. Therefore, they require 
more money. I would plead for more 
money for these two vital sectors, the 
railways and the communications, 
which have not been included in the 
core sector. I fail to understand why. 
Unless there is a communication net-
work in the country, the people can-
not be linked up to the national line-
up in Delhi and the States and dis-
tricts and blocks and the various Gram 
Panchayats have to be brought into the 
mainstream.



Is it not an irony of fate that evfcn 
after these many years of planning, 
there are so many Gram Panchayats 
in villages which do not have even a 
single Post Office, let alone the talk of 
a telephone? Telephone is a fa r cry 
and India is very much backward in 
the number of telephones per thousand 
as compared to other nations like 
Japan  and USA. But, even in the 
case of Post Offices, even in Himachal 
Pradesh alone, there are 500 Gram 
Panchayats, which have not even a 
single Post Office in them. Look at the 
allocation. The. Planning Commission 
gave certain targets to the posts .*nd 
Telegraphs Department and, on the 
basis of that, in the annual plans, for 
three districts one Branch Post Office 
was sanctioned this year. You can 
think of this poor planning and the 
importance that we are giving to the 
poor sections of society! I plead for 
more allocations in the Sixth Five 
Year Plan out of the additional pump-
ing of resources, for tele-communica-
tion and railways and for education.

The problem of resources comes into 
view. Of course, it has been thought 
that only 50 per cent of the resources 
have been raised by the States in the 
current year which they were expect-
ed to raise. So, they should be in a 
position to raise more resources. But 
more than that we should have a realis-
tic planning and attack on poverty 
must also have a realistic assessment 
of what poverty is and what poverty- 
line is. Formerly,.we had the oeonomic 
approach of income. Then we came 
over to expenditure approach. This 
much is the expenditure per family, 
and therefore this is the poverty line. 
Now I am happy that the Hon. Minister 
has answered a question today on the 
floor of the House saying that there 
is a Committee now, which will look 
into the new concept of poverty-line 
and that is consumer index type. All 
the other things like Health. Educa-
tion and other things, would also be 
taken into consideration and, then 
poverty line would be determined. 
Otherwise, thinking of poverty line 
in terms of values of calories of nutri-
tion taken by a person and the family
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or income, is a fallacious line of think-
ing and, therefore, it is not realistic. 
When that realistic line of t f c ^ in g  is 
achieved, our planning would have 
a sound basis and, therefore, would 
be able to give us a correct index.

Pxanning from the bottomf from 
the grassroots, is JL,o very in.^oitant. 
That we m ust always take iutD con-
sideration. Mahatma Gandhi, the 
Father of the Nation, was more keen 
to develop the villages. And, tnerefcre, 
Mahatma Gandhi thought of rural de-
velopment and the programme of Com-
munity Development was launched on 
his birth-day some years ago.

Hence we must think of planning 
at the block and district-leve^.. But 
so far, Plans have come from the top, 
the Government and the States. 1 am 
happy that the Minister in answer to 
Question 3801 today has given th* com-
position of Working Group to prepare 
guidelines of planning at dist ict-level.
I hope it will not take a long time and 
before the Sixth Five Year Plan is out, 
these guidelines will not only be formu-
lated but also implemented Bccause 
if at the district-level, the needs are 
not assessed, at the State-level they 
are not likely to be taken into account 
and at the national leve., they are 
likely to be forgotten and some sort 
of a wage pattern is likely to emerge 
which will ultimately to ruin the
Plan.

We have thought of various things 
that have disturbed fhe implementa-
tion of the Plan and, as has been 
suggested rightly earlier also, price 
rise is one of the major factors that 
has stood in the way. Efficient imple-
mentation of the schemes is a very 
important thing because if projects 
are started and if there is no monitor-
ing and if there is no evaluation, then, 
we cannot expect better results from 
our Plan goals and targets.

It is in this context that one of the 
world economists Mr. Mahboob-Ul- 
Haq has referred to this tha t in the 
context of developing nations ther
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Achilles heel has been the lack of a 
proper and sound evaluation 
machinery. I would suggest to the 
Hon. Minister that if Plan implemen-
tation is to be ensured and streamlin-
ed, then the evaluation Cell, or the 
Evaluation Machinery, not only at the 
national, but also at the Stale, dis-
trict and block-level has to be ensured. 
Because schemes are, floated, projects 
a te  started and then half-way they 
are forgotton and new projects, are 
started, the result is that the old pro-
jects cannot give us results, the new 
projects cannot be floated and the 
projects which are promised cannot be 
initiated and started! Therefore, eva-
luation is one of the most important 
things that must be taken into account. 
Without that, we cannot have the 
results.

15 hrs. -

Coming back to the attack on pover-
ty, we had about 31.60 crores of people 
living below the poverty line in 1980 
according to an earlier definition, and 
our planning document envisages that, 
by 1985, the number would be reduced 
to 21.50 crores. That is a good thing 
if it happens, but I am afraid it will 
not happen because by the time the 
due date arrives, that ist 1985, more 
people would be below the poverty line 
than we could think of. Hence, some 
effective steps should be taken to en-
sure that this ‘poverty line' is defined 
many programmes like the TRYSOM, 
and also that the factors which contri-
bute to increasing poverty are remov-
ed.

One of the most important things 
tha t is haunting the planners is un-
employment. Unemployment today is 
a big dragon tha t is going to devour 
most of our programmes. We have so 
many programmes like the TRYSOM 
IRDP, NREP and so on and with these 
we are trying to attack the problem. 
But this is not the point. The point is 
that, unless we revise the policy of 
issue of indusrial licences and we force 
the industrial houses to set up indust-
ries in backward areas, nothing will

come out. I will give a concrete exam-
ple. There is a place near the Bhakra 
Dam, the great temple of India, known 
as Neilla. Five times a licence for 
setting up a newsprint factory there 
*vas given and five times it was can-
celled because after two or three years 
the party would say that they are not 
interested. Why can we not take some 
step by which either we force them  to 
have this project or we cancel all their 
other licences? What happens is that 
they get a large number of licences 
and they put up industries in all those 
areas where they find it profitable or 
remunerative, where there is easy 
approach, where there are communica-
tions and infrastructure. But when it 
comes to setting up industry in back-
ward areas, they keep the licence with 
them for a number of years and by 
the time they think that their projects 
in forward areas are in an advanced 
stage^ they say that they are not inte-
rested and the licence is cancelled. 
Mere cancellation of the licence is no 
solution to the problem. The backward 
areas are clamouring for industries 
based on raw  m aterials that they have. 
Limestone from Himachal Pradesh has 
been carried to Punjab and Haryana 
and the hills of Himachal Pradesh have 
been denuded of limestone. Now 
cement factories are coming up, and 
they should come up soon. Similarly, 
grass and other m aterials like pulp, 
etc., for producing newsprint are being 
carried away, and the entire State is 
being denuded, but no project or news-
prin t factory is coming up in Himachal 
Pradesh because the industrial houses 
give some lame excuse after three or 
four years that they are not interested 
and the licence is merely cancelled. As 
I said, mere cancellation of the licence 
by Ministry 0f Industry or the Govern-
ment of India is no solution to the pro-
blem. All these firms should be black-
listed and they should not be given any 
fu ture projects or they should be forc-
ed to take up some projects in back-
ward areas. I would request the hon. 
M inister for Planning to prepare a 
list of the backward districts in the
country and see how many such licen-
ces have been cancelled and for what



reasons and what steps have been 
taken against those firms which had 
failed to set up industries in such areas. 
Untilise the local raw  m aterials and 
set up industries there. Then the pro-
blem of unempoyment can be solved.

In addition to the problem of un-
employment, we have also the problem 
of creation of infrastructure. The 
irony of India is that the States w hich 
are rich in raw  materials, local pro-
duce, are lacking in infrastructure 
and the States which are having the 
infrastructure are lacking in raw m ate-
rials. There is a big guardrangle, 
Delhi-Calcutta-Madras-Bombay, where 
more than 60 per cent of the expendi-
ture is made by the Indian Railways.
But most of the raw materials in the 
north or south or east or west lie scat-
tered beyond this guardrangle and the 
infrastructure is not there. We are, 
therefore, unable to have any m ajor 
industry in the north-west or north-- 
east or extrem e south or west or east.
We should have the national map of 
India before our eyes when we think 
of planning. We are not planning for 
one State or one district or one place 
where raw m aterials are not there but 
the infrastructure is there or for a 
place where the infrastructure is not 
there but raw materials are there. 
There should be a coordinated think-
ing in this respect, a coordinated ap-
proach between the Ministry of Indus-
t r y  and the other Ministries. This 
should be taken into account by the 
Planning commis:,! n while formulat-
ing such scheme. Then the problem of 
unemployment can be solved.

I would refer to my own State of 
Himachal Pradesh. In the Sixth Plan 
it has been given an outlay of Rs. 560 
crores. Himachal is rich in flowing 
water. Dr. Parm ar, the founder of 
our State, used to say that we have 
this flowing gold but we are unable to 
have many hydro-electric projects 
because we are lacking funds. And 
when we combine with th e other States, 
the other States impose their own 
conditions. They force us either to 
postpone the projects or to hand over 
these projects to them on very hard

397 R e - Sixth KARTIKA 12, 1904 (S A K A ) Five-Year Plan 398 
(M o tn •)

conditions. So to such States which 
have projects—you can say in s ta lled  
projects for hydel generation and irri-
gation—due care has to be given by 
the Planning Commission.

I will refer in particular to projects 
like Kol Dam and Nathwa Jakri and 
others which can create so much of 
electricity that the entire north India 
can be illuminated like Diwali. But 
what happens is that Himachal P ra-
desh is starved 0f funds. When it 
comes to the question of railways— 
there is that Nangal-Talwara line— 
well, Himachal Pradesh is having areas 
difficult to cross and they are unremu- 
nerative and, therefore, no funds. 
When it comes to big industries, you 
say that Himachal Pradesh is unap-
proachable by roads or rail transport 
and therefore, oth£r areas are prefer-
red. You kindly take this into account 
and give us money for Himachal P ra-
desh for afforestation conservation of 
the surface soil in the Himachal region 
and for preservation of the environ-
ment. These will also benefit other 
States. There will be no floods. There 
will be plenty of rains if the forests 
are saved in Himachal Pradesh. If the 
water potential is tapped in Himachal 
Pradesh and if electricity is generated 
in Himachal Pradesh and if irrigation 
is given to other States, Himachal can 
prosper.

There is an interesting thing. Sir, if 
we want to lift from our own river one 
cusec of water, we are called upon by 
the Bhakra Management Board to give 
Rs. 21. Rs. 21 is charged for one cusec 
of water for irrigation in  Himachal 
Pradesh from  the rivers flowing in  
Himachal Pradesh! This should be 
understood that if the rivers belong to 
the nation, they also belong to Hima-
chal Pradesh. Why is then Himachal 
Pradesh being forced to pay money? 
Is it simply because at an earlier time 
Himachal Pradesh Was a Union Terri-
tory and as for a minor some arrange-
ment was made by the Government of 
India with the Governments of Punjab 
and Haryana? And should Himachal
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Pradesh  be  made  t0  suffer? We 
should not be made to suffer because 
Bhakra Dam was  created. The pro-
blem of oustees is there and they are 
being driven from pillar to post Har-
yana and Rajasthan and other States 
and they have no shelter. Even now 
26 years or 30 years after tthe creation 
of Bhakra dam,  people in Haryana 
have not been given ownership rights 
of the land. Under the 20 Point Eco-
nomic Programme no Himachali oustee 
who has settled in Haryana or Rajas-
than can get loan from a bank because 
land does not get  transferred to his 
name. So he is asked to go to Hima-
chal and all that. So there are pro-
blems. You build big dams. It is very 
good but under the shadow of dams 
people are ousted and the problems of 
those people are to be  looked after. 
The human aspect due to the erection 
of the dam is much more  important 
than the engineering aspect. The en-
gineers have come and gone, but the 
people who have been uprooted from 
their soil have their problems still to 
be solved.

So, Himachal Pradesh needs a mas-
sive assistance for the  projects that 
are under execution—whether it is the 
railway line or it is a hydel project or 
it is an industry or things of that type 
and I will request the hon. Minister to 
be generous to Himachal Pradesh be-
cause if all the projects are started in 
the remaining years of the Sixth Plan 
and completed in the  Seventh Plan 
there will be no shortage of electricity 
and there will be no black out and no 
tripping of power  either in Delhi or 
Rajasthan or even in Harayana or in 
Jammu & Kashmir and we are in a 
position to supply power to the whole 
of north India, but  you give us the 
money. -

Similarly, with regard to irrigation, 
we can irrigate the whole of Himacal. 
There are big valleys  and there are 
small rivers which eat int0 the soil and 
a project has been formulated by the 
State  Government and sent tq the

Centre and that  should be  cleared. 
Thereby Himachal also  can  export 
grains.

I will not refer to many other things 
but I will refer to the efforts made by 
the State Government which is doing 
its best for the development  of the 
State and we are grateful to the Gov-
ernment of India that they have 
been giving us good central assis-
tance. I will refer to the figures. 
In  1980-81  the per  capita  assist-
ance  Himachal  Pradesh  got  was 
Rs. 223. In 1981-82 it was Rs. 230 md 
this year it is Rs. 250. So on that 
score we have no complaints but we 
would like it to be enriched further 
and  liberalised  further and here I 
speak for all the Hill States and for all 
the backward States. Let the rich soil 
let the rich raw material of the State 
be utilised for the benefit of the people, 
the coming generations in those areas 
and let them not wander from pillar to 
post in search of jobs. That would be, 
in my view, a first major step for era-
dication of poverty and that would be 
the realisation of the  dreams of 
Subhash Chandra Bose and Jawaharlal 
Nehru.

15.10 hrs.

(Dr. Rajendra Kumari Bajpai in the 

chair)

*rr*T  (irrr̂Tr) : ttwrfer rft- 

^TT,  TT7T fTKT *,7 fa anfafa?

FnTift SRTlf 7TTTq’ if,

3Tfr TTiwrf  cToTcfr TT ff

szrfar 3rfr zjrt  sq-fâr  jtt

qTf) 3TR  rrTTT qSlTT

tt  ttt  , r*T35 ^

cRTT 3TTTVR 7? ^

apr̂nr  3rfr rrt titT ^

®?7rTT I  Fifa? f-  fa

<nrr atf sNr srnft ̂  o1 t i ^
TTTcFT ?T fa THT

 ̂  farv'Wt

^  ^ THT ^ fa



3R R   3RW T  RSTT tft  R f1̂   ̂  f 

fa  <tf%f ̂ Tcfr RRf
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1 «i id   ̂t  rtt tî*t)i'dV” ?  *r

ifrr rt h "̂*ii , h arrar • «fciV

 ̂  f1 R 3RR RT RT tft RRT R3RT

R̂t- 5s 1 5vir„i>  **?>  r̂ tr̂ , 

r?  if r?  fstfrRr ?f r$\ ̂   gf 

iftr 3rfr Rtf rrm  rrr  rhth

RTT TWf̂TT  RSR

RR 3!TTZ RTcf ̂ 1

(Shri Charan Singh and  some other 
hon. Members then left the House)

*rt ttorst rrjtt snrot  (yf̂qr) : 

;nR rt?   ̂ f!,

Sf F5TR- RRRT T̂TcTT ̂ ...........

(8Êt|R)

T̂VTTfcT RTTRT  : 3TNRT RR ft R* 

R  cl $T I

rto rttr rar (rrh:):  3tt<ir

TRT R^Rf RT5 Rff  3fo  jjTRR 

*nnr rtr? RR?f  ft i Rtf1 rrtt 

Rff f1, r̂it1 fRnr rrr 

R 1̂ tcfH Rff 5*1 ... . (sq̂fR)

«rt *w*ir  (sterR) : rsr

rt ̂  rfr ?f, 3rnr «iiTrt. . . .

(oT̂'ITR)

«ft T5ik W* (fffRRcn:) : 

irffRr, rpcr  f̂tr spti

* w**5'» *» ‘Jjt'*

?nmfcT ŝ ri :  am- rtr *rt

ÎTR sFfrf̂RT i

tr  t̂rst if rtcr ̂  3Rr:

RRV.H RRRT RTR RRH- RPTt TR" I

*ft r̂rarr (?7f)  :  ?htt-

Tfff  t̂,  3TR  RRTT 'R  fRRT

RRjf oft irîT rtt Rf finrr f i  if 

ffiTOT C  T̂Fnr if  fr̂ R

gfTRf erfMMwrdi ^

R̂cT vft qinft ̂  ̂ hRR  IHTFR 

r̂f fWnr f̂ rr r̂rvf ̂   3trttott 

arfr ̂ rr ̂rt t?tt  jdrtt vtfr

^ oFf f̂ R Nr ̂ nr  if  ^mnr ^  

cR  f̂RT TRT ̂  cTf  ^R WT- 

TRT  fqRIT f̂ RT ̂ TRT ̂  f̂R  R̂ , 

R̂ TT̂RT ̂ Ef rraf f̂TRT  TR,  3ffr 

 ̂ vft ̂ 1  ?̂RT ̂  fa  "it 'fffT 

 ̂ fRR 3TRT ̂  f̂TRT  ̂   3R-

qfr fRRr inq i ?m fRrr T̂ft ?̂ft 

R-̂T̂rr f TR5R 3fRifcT fRTR  if 
to: qrr  fVrr trt   ̂ ^ 28

RTRTt RT fRRT TRT  ̂3ff̂ ̂  ST«H 

3HRlf ̂  RIR ¥ ̂  3TT Tft ̂  ftiRlf 

3TR- vt<Rrf*f RR̂'  Rt 3TRJRRRT f*l 

TTiR 28 RTRTt Rf qR  f̂RT 

RRT ̂  RTf  ffi' ̂  CR  fT  RR 

fr?f if 15 3TSRT rfR 'TfRRT t  R# 

RT̂f ̂  fRtr |  3TTR 3fR̂  ff' 3TR?f

f5  fRrf  pf 15 Rr 

’t rf ?rr rtrY t i ?rf RiftR ̂ Nr if

fRRf >ft frrnfr Rnf rt̂

'iTR  t̂ R IRR; fRifR RT  5Rf  ft 

^   ̂ 1RRR  5̂ fRTT 3TRRR

rt n̂r 15 RT  Rf  RR 

l̂r,T  ̂3Tfr HRTft  RTRT  cfR RtN" 

RRN' RR  <o dl fr11  R «fRT  fRR 

RR f  ̂   irteR  ?f TT 

R̂P RTR 5s!  RffR R̂  Rf  R  ̂

3TR T,̂f if R̂ ffR ̂ |  arif̂  ̂O 

TR <f?TT TfR ^,  RIR  Tff  TfR 

 ̂I fRFT n̂r  ̂fRT if̂| f̂RT RTcTT 

5s, nf  RiT  Tfl" R̂  ffcTT  ̂Ik 
r̂lf̂TT 3TTRRRRT Rff RcT  f4  faR 

Rirrf R5T RT ?RI RTIR3C R  RRÎ 

^ RRT RffTT|  fRRT ̂ HRT  ^ ̂  

N5 fRTf R?T if flTRTt ̂ft Rif  ftdt 

Rfft TT  fRTf  RR Rt  apf- 

eRT̂wT fRlT RRrft  1 RRR  R5T 

ffV ST«TR R5T Rl Rif =R fR  3TRRTT 

R̂  RTR I5  fRRft RIRT 

Titr TfRql if fRRR R̂ft ̂ T*R, fTRf 

f̂Rvft  '7RR fnft i  RTRfrzrt

Rf 3TRT?T RH" RRTT ^  fR RmR  tfJt
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r t o t r - t o t t o]

 ̂ TOft T̂ift an  f̂ttl  17T-

fat* jf̂r arerfV if fa r  srrc srro 

tor F̂rt tow anrsl ̂ wr 

an 5s  fa  28 TO'STt  RT 

fan   rrrt,  -j  ?  «K<f  <*> i *t> 

-r=TH < R   ̂  ̂Mrf 37 'd il<t>  3TPT-

<ft%r faift  rr-̂ farr m   r̂f̂rr i 

f a  ̂  r   aft t o r  t a r

R fatT fTO TRTT 5s,  TORT ^  3R- 

TO  S5FI  r̂fcTtr  JfR RRR ̂  

fa rtc rt q% tot  Rt faf*r  sftT
WR'TT îv; I

TOTt RTOT,  R fa  *TO ?T\
t o r  f\  5s  s m roft  i 

%  f  to  rtr *f  sFPfarr tof

to  *f ̂ xrd srro *nft  t 20

*nft % TO*fa fT  R̂TR  r

3t t̂  ^nr  '̂•i w> «t >i 4 *̂11̂ 

t 1  TO ̂   to ̂toiK rt 3f
faRT r r̂t ̂rf̂iT  fa  -̂r qfrRT 

*r to x to to ŝfar  r̂f  Tfarri

fjfwT  I  'EHTNfcT t̂,  3TPT ^Hdl  5"

fa *fR  to  qfmr t>

HT̂-TO  3T?T 5RR  aft  WTR  TO- 

cjf'FTt  R  ifi  *f- r t r t o  

TORT 57 ^  r'nr to  *f rttr- 
TOt gft tf»i fni to *Rto  *ttot if i

f 'j|4i <t)i  f*i 11 “fi < ui  «6 <. »t  °fi ?5

rtY ?r wrr?  RrfaRrrt  rttit  srro

TORT Rrf̂ Rl  RTf R ?5RTC farR1

aft r r t o   ̂ fa^ m T̂ jf

?r rrw, ̂ rr̂ fâr *r̂i m   f̂ifa ̂f 

q?r̂ -  wcfnf  5s!  f̂*r  ^nft  aft  arw  ?rf 

?̂ Tcf 1̂  tx  ̂   $

cRX IFT̂  3JT7R  5*1  T?  ?Tf

îfart T farR X  T̂ RJT TRT

5*1   ̂CX TO  T̂fTRT ̂ T?7TT 57

fa gnr x ̂ nr ras  qtmr ̂   ^

sq-faf «FT hrRt  TrffTr |

rftFTT xam IT? t fa ̂ TTT r?T TT 

r̂faTO w>  3f̂t  ?r ̂ R  ^

3rf̂r=Rn: faiT  ,̂ .  î  ^ r   t̂

grft̂ R 5s,  cTT  ^RtTt  f,

3JtR r̂  K TTR ̂ T 3Tf̂r̂TT W*,  TO

r̂r TR tt >ft wrt ?r  fa

frx sqrfâ- 2frr ^r t̂tr1 srt  f̂Hr̂ R 

f̂t faq - 11̂ c-aTTO-tT̂ fm TTtr I 
TX  TO  5TT TOcn 57 fa  O' 

#■  f̂t f̂ °hd  TORt r  9T«BR 

r̂f >ft  fâ Fq- 3nrTTft arfr irxrt

f̂t TORt 1  to  to fW- qRrf- 

Wm   ̂ 30  t̂tr m 40

r̂f?  t̂,  fa?R 5s -tf- 7̂5
IRSRT,  îfaR 3R r̂f  TO  ^

’RRT f5 I ?R f̂ R  îr1 9TR 3RR 
 ̂  f, ĉfa? trcR 5TTT 97RJR fsntfJT

farr̂r-w   ̂to  faro- 
hrhnR gprfa  *rf ?fto
5rhRnx fasrr to — t̂t to nr sr-

faro cfTTR ̂T ?TO ?RT 3TT TO ̂ ?

tpTTT 5ft̂ ?r̂t T̂«fa -’f  ̂3rvR 9T- 

5fHT Sfrt 35 jftfa 5s  fa  33̂fa qR 

’T <fW   ̂ Tnft 5FTt TOf«rr ̂  TO •

 ̂‘P to   T O   aft  sr̂ lT  R al  5F  3T T̂  <ftvf 

 ̂ qRt r̂t  TÔ -̂n f I R̂Tf 

3RRT  jfTOR arfr 5RTTt 5TTO  jfft 
sfRcft ?f̂Rr TOt 5f aft ̂1T TO afft 
3rfr 3TRRJ TR£T TRRTR 3RT RR J11'̂ Nd 

faRT 5* fa #f 5R RRt ^  TO

T̂- 5;,RT*rT  55̂  RRTI  cffaR  3TTR 

faR SR^^TO f̂  T̂T  ̂HT f̂RT 

SR  R̂ fâTT *f $Rf?T ̂ T T̂I 5s '3R 
W TOT Sf̂i >ft TOTR  TOn 5“ fa 
10  3T  15 IT  aft  zr̂   ̂R   TTT 

TORT 1 3^5^^  fa ̂ nrt ?nr̂ R

^ jftfa TO TO STH*  5TT?rfjR)RT 

Wff  ̂*fc Tmi  »r  aft  STTvfRTOT 

T̂ 5TTO faRT TT TRT ̂\ offaR 
^R n̂cR1  v̂fRrt 5s  ttt  ̂ t̂r 

WFR >̂TR  ^ R3T*fT *R̂~   ̂*i

t̂tt fro TOf  7̂*f fâf -tf- 

1822 TO t.  T* TT * frôf TOl 

r̂   ̂qnft  rtot jrf nf g\
TO TO Rt TO TOR 5R frR 

R̂RJT ^ 7TTR  *#> l\r  f̂l’l <1 5*
3T Tf  TOcrri  facR*

TOl ?f TÔ»TT 5s -- TO  RR 

iTRt r̂farr 3rfr TO TO  TO  ̂ W t -  

T̂7  ̂TO TORTT̂ 3Rft TOf̂ TT |

TORt hrr qRt  «rt»Rt ̂ fror TOt 

?t ̂ faror TRTSR rf̂T fafRT̂ ^
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snrcqrr m   arftR; 5n%rfwcTT ft 

f\  r̂r  if  sfnY f fa

srr ^ wrfwd  ̂ f̂xr

W  *f\ 1TFTTT fw^1 3Tfr f̂ nfr 

r f?rr  5̂T T̂ rmr *j?f

^ Wctt 1  ?rt  arrr <r%W

*♦) I  °h  { *1 37T I* <+>  -3~TR‘ f,

ffa W>  T̂  ?n cifafffRi  Mr 

Iff,  ?~m 3iT T̂TR-̂" «T<Sf4l  5*ft

f̂rxT -̂JTPTt stvr ifft  «f r*r

5>f, 1982 ̂T, 3W-f SfT̂T

S*..........

TTTtnr sxt r^r aifr  ihrmvt 

if tjw ind tt* rnrrl ftn̂r):

<♦> <11  ̂ n̂rr  ̂1

srfr rif«faa P<idl 373- f,  r̂rTRrr 

srfr  g-WR + di ^ 373- f\  îtcb"* 

*he <rrq; rtf <r<«hK  3tr  ?f ̂ rrfw 

?Tcft if fa T?nr? srenrr ̂ tttt,
n̂Ff ̂rttt Titr,  ?ffa ,r 3rfr

f̂r r̂wrr qrspf  r̂rr, ^
, =bR-«Hl srf n̂f  Tf̂ mf 

tot  t̂t  7̂" sjnrt if

H< {>-ct <, ̂  «¥> ĵs «r  sitd'  5RTTW

*rf t*t% facRT y qif̂ q

*TT,  T̂RT *1*0 T̂ TT T$TT  I  fTT- if 

5BT5* sra f  fa rnfft  ?ft

r̂fatPlT  5TT ̂1T 4)1*1  3Tf 9TT <.$>1

if ttfc îrrf farfa  q̂ %  ^

iftft  2FTT  *?PTT

mfa  ̂ r̂fir îymT<i«b   ̂hw-

3ttt3 t «pf Tf i erf

5̂r1 T̂f TffT̂f  api  fair 

fainr  <.  ̂q  ̂ f̂a7*r

'3~*T TT  3T1R  '(̂1 ?5 Id I

î  3TR- wnr fir wnr ̂    ̂ fa 

^nrt qr ̂rrn̂ ?=f  vnf̂ t

xnf̂-rr | 3fR JIf vft f̂if  IT  3TRTT

i? fa &ntft  if
r̂f  T̂iTH r̂  *̂i  fJirew

ift T̂RTl r̂r cf 3FT T̂cTTvf

 ̂ *̂1 «fnt?T5T TT? ^ f̂t

:5nf̂ T fa iT̂ff ^1 wx  srs?  famT 

n̂rr,  rr»fY ̂*rr  t̂ ̂ ttt̂  

fasr̂ft 5Rt ̂Fnft ̂ 2Frr»r itrI if faw

 ̂«FFf t i 3TR

t t̂ if farRft  r̂rt smft  ̂ 3rfr  if 

wrut  fa {̂5  n̂r  rx  vi îii -

5TRt TT̂T ̂   <̂< «M ,  fâft

spt n̂rt jtff î s T R rtq r 

fâft 5Rl ̂rrft t zfa:  t̂t̂t

qr r̂f fanrnrf  ̂ qrq  t̂t  ̂?n

7̂Rf<T ?? r̂f fWft

flR] T̂t 1̂  TIT  ̂ 5FT7Trr  ̂

«(̂cf ?ft Tif̂t qr  qnFTf  r̂f 

Tcfrflw q̂ jrr ̂   3rfr  n̂r̂f qr 

3R5R q? w î r̂r  ̂ r̂or 3rt̂t 

 ̂Tcqr?ir if ̂ Tft ff irf  ̂ f̂fâr 

O’ if Wrf̂ 5s  fa  ^ tt1

sr̂r ̂  fairnf! ?f facnrr sttr ̂  y cm i- 

<? 'i srf «<<fiiii ^, -d tr y »i

5frf fa?RT >ifr farr Trq,  ^ ̂ nr 

r*rrf T̂r if fain-̂r ft ̂  

f, f̂Rr «f 35  if qfrsm
T̂T  ̂ r̂ 5R 3RT3T  3R T̂qTSTT

5T̂ir arf̂   ̂ f̂fâ snft  >ft 

faVîif  sFrf  fâ ft  fir̂f if  ^

+f 6 *1$ f\  TH 5RT T* ̂rf  fa3Rt 

 ̂HTcft  ̂3̂ «r̂ vft 2-3 ̂   ^
3FTT fjR- qicft f\  Wirfw  TRT  ^ 

fa r̂ ̂  fa ¥nftw sfrl   ̂ rf?ft 

ŝ «n 5ft3, frpq  7f  r̂f  srf̂; 

fasRt fiR  I

nfrr if  firrr w  ̂  qrrzm'  î 

rq  ^   ̂ fa qfsrif if  q̂ f

qr̂f faw ̂ t ̂ nr w i «n f̂favT 

3R- ̂ftt'-̂tr3 qrr f^f ̂   ^

T̂T  fa T̂cT

f\  if TfŴT ̂  fa F7T T?: in'̂RT 
irhv fâir wrr fa  spn ̂  w  

 ̂fa ̂ r  trap Trrq  Tsrm r̂  ^  

qR̂r̂ nr  r  rr̂  qR̂ FT̂r  ^ 

srwt  qr ̂ f, ̂   3̂ w r̂

ttt̂ r  ^ grqi  7f  ?n tf»t:

wrm   ^ grrq;   ̂ t̂- tf*

if ifTft   ̂W <fq t̂>  3Tf3PTT,

y<'̂ 1 5i» if ffa

 ̂ if q̂ r# i r̂r ̂  t̂

mfroT  qw r̂̂ l  if  i 

r̂f ̂nf ̂ r 7f fa$, r̂r ̂

TFft  f̂t  qx ffi  ^
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C   ̂  3tt  wr  ^

i st fr* ̂  yifr <r®rura tf ̂

%tT OTTf qftf f̂ r ?rt  ft,

HfTt q̂if *f  gpilf 3T*  q̂ WT  f̂,

*?i r̂r

*ifa>T flTcfl  3TR- gf  frfcTT  ^ ̂

*rra1  if tw&u ̂ r îl̂rn  farr wr 

ff  *rr ̂ nr̂i <ri <1̂ 4) <.'d  crt ̂  3rrar 

 ̂ wz?wi  srf  *nnTf  <rw*ffq

HRRT3f1 SR r̂r tf Hff  ̂STOTT TFT- 

THTt fTTrft 1̂  nt?TTT  rr̂j  TFT

T̂RTcT if  3HR I* «b T̂T̂TTW  °q"- 

T̂ 7 f̂ *n*>,  af T*  & ̂ ft

f fm 5M  r̂ £ *tM  ssf

TjTcf mTT HPT fPTTl

tr̂s «uci if 3rf?; ch ̂ r(i =3T̂~crr ^ i

fnr t̂tt tf t*it  fWxrl  if

TTcf 5s  Tft T  ^ TTTcf 5s f5P ^

qr jpnr rmrwl if4-  Tf ĥtt' ?pe-

fr f  g-?r ̂rf ĵf 5R ̂ rf  if 

TTwnrt  T̂cft ̂  i  tf 3?V

5s  f*> t̂tt  rr̂ 3rrr-

r̂ . tnr.  3rnft wf̂ R .  qnrR

*rfcftr  aift *tNtt «r wtf-

TTTt fcnfsff  tf 3TRf-TRT T̂cf if  I

? ̂ 5CT mT̂IUi ?Tf <̂l ff  fri 'd *1

r̂f  IWtff  t> nr1 if Trwnrt 

Ĵiff if  rrfr 3rtf  &r £ rrf  if 
U f̂ttt  Trwnrt  ̂   TTcft  ̂ atf* 

qfruilH Uf f̂rTT  ̂f̂n TT TWTt 

TTT afi 5TT if STiV TTT̂rft 5̂fy ̂Tcft 

5s,  of »RTcr TRTTiri d TTcft ̂1 T̂T 

2ftt Tîf ^ T̂ rfhr nf̂ mrl  ̂ r̂f 

if TRrrrt   ̂  T̂cfr ̂1  WT rrr 
qr #=r  srmwnrr ̂  ̂

^r-  ̂3nrr ir̂f n̂n̂ T,

iifarR*.  rr̂- ?f5n?Ĵ nn, anr-

tr̂.  5RT  3lfr Vpn$ Trf̂T T?5 

1̂  t̂t ar̂r srt r̂t ^  ^wr?n 

 ̂fsp fvr yf=hfr if ̂ 3tr: irrr- 

f??d o?rf vft  r̂rr TTtr  arfr  Tf 

arraf,  r̂. r̂. 5̂ HFr   ̂ ^
10  oR  rr̂; TR  ĤT 3

t o ̂ rnr if 3ftt ¥nfRr  afff if

n̂r ofrf 1 arrr f̂̂ n:

r̂ qr r 3T arhc ̂ TiV ̂  r5,  ̂ 10

w ? ̂ 3   ̂ irmr if «tt. 

qf ̂ mfRT sfrl if ̂ nr wrr cnfsR tv
Ut  TTT 3TTW  TT̂|  gfftf

Trf  n̂r fcnrr tt r̂cn 5',  r̂r
if ?IW 5fru gtenr 3TT ̂SrTcft f5 I 

n̂rwrtr ̂tt if Fnrr »;irr q\ 
atf̂c  fei? ̂  rrrr vft  qr?  riTnf

 ̂?ff̂r if TT̂TTcT  3R ̂T|TT
3TT wr ̂  TTf̂ 1 0 TO ̂  TR  cflT
to ̂  ̂frt ̂  vttct 55 tot,

dVr, qrrf  nfsrrv if,  Tfr  »ft 
 ̂vfrr tttt, fjRT ̂  r?r ^
n̂r̂r it <nci  ^ 1 if ̂nr-
WnT £7 f%  r̂j  firrq-  f̂FT

qr ̂ rf  3T3RT ihrrw r̂ p̂tRot tf 

fr̂n: tttvtt mf̂TT 3̂ f̂ R-f̂hrw 

3rr Ti ciTi f1 tf̂rr tt̂tt <rq»rnrr  ̂it*, 
fnr ?f ̂ nT1 55 irhrhrN, zi?. 
rr̂-  .. sb adHiwhrzrf r̂f  >rrr?r
 ̂ tf qrt Trwnrt  afr er̂T5
5T5T1 ̂ f̂rf 3Rf of ITK̂T  T̂SRr if
TTwnrt r 1

T̂ n  TTT if- ?nqw SR-TcTT 57

?rfr anq- Trf ?iŵr̂ ̂ di  snq-
f «r#̂ ̂fvf ̂r wr fwr 1 

SHRI INDRAJIT GUPTA  (Basir- 
hat): Madam Chairman, of course,
the hon. Planning Minister has made 
it quite clear at the outset that  he 
is not in a iposition to give to the 
House any  mid-term  appraisal of 
the Plan. Therefore, I  suppose he 
has cast a responsibility on the Mem-
bers to suggest points for appraisal. 
That is no excuse for him for making 
such a complacent speech in the be.- 
ginning. He could have at least ad-
mitted that the Plan b«s run  into 
very rough weather and the gravity 
of the crisis should not be under esti-
mated, otherwise there is  n° point 
in having this debate. The debate has 
come very late and after a lot of 
agitation from the opposition that we 
should be given an opportunity  to 
discuss this very important  subject.

All my sympathies go to the Mini-
ster because none of the senior Mini-
sters* who are vitally concerned with
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different aspects of planning, w hether 
it is steel, oil. railways, commerce, 
industry or anything, has bothered 
to stay here to hear our opinions. 
Anyway, I do not propose to walk 
out in a huff as Chaudhry Charan 
Singh has done because by now we 
have become accustomed to speaking 
in an em pty House. It is no use go-
ing on repeating the same thing that 
because of inflation and because of 
the  terrifflc price rise, there has been 
a steady erosion in the actual value 
of the outlay of <the Plan. It is bound 
to be there and as a result of that the 
physical targets of the Plan cannot 
be attained. These things are  well 
known and they can be illustrated- 
by so many figures.

As far as inflation is concerned, the 
Minister has a^ain claimed tha t the 
rate of inflation has been brought 
down substantially. Well, we can go 
on arguing about this, but the point 
is that as far as the common people of 
this country are concerned, even if 
one admits for arguments sake that 
statistically the inflation rate has been 
brought down to some extent, the 
fact remains tha t the cost of living 
index and the wholesale price index 
are going up all the time. The P lan-
ning Commission in its wisdom 
should give us some explanation of 
how this happens. In one year end-
ing 9th January, 1982. the whole-
sale price index increased by 6.9 
per cent, but the retail prices have 
gone up much more sharply. For in-
dustrial workers, the index showed
12.4 per cent increase, for urban non- 
m anual employees 11-4 per cent in-
crease and for agricultural labour
14.4 per cent increase. Therefore, the 
people for whose benefit the Plan is 
devised will not be satisfied by 
knowing statistically the rate of in-
flation is going down because the 
prices are going up all the time. And 
that is bound to be so as long as 
this huge amount of black money is 
circulating in the economy over 
which nobody has any control; no-
body can detect it. The Governm ent 
has failed completely to set in mo-
tion any kind of strategy against

black money except for Mr. Venka- 
taram an’s Bearer Bonds Scheme, 
which brought a very niggardly am -
ount in exchange for freeing these 
people from  any obligation for pay*- 
ing any taxes and all that.

Now, the point is that there is a 
big shortfall in resources. That has 
been admitted by the M inister him-
self. Physically speaking, there is a 
big shortfall in foodgrain production 
also. This year it is going to be very 
serious because of the natural cala-
mities. Against the target of 154 m il-
lion tonnes — there m ust be some-
thing. I do not know what it is due 
to, — if you see the figures for the 
last tw o-three years, it seems we 
have stuck up at 130-132 million 
tonnes. We are not able to break this 
barrier. How you will realise the ta r-
get of 154 million tonnes, I do not 
know. Again you have started im por-
ting wheat and all that because of 
w hat the conditions are this year. 
And the Land Reforms have been 
given a go-by as far as I can see. 
Originally the idea of the land re -
forms was that the surplus amount 
of land which was identified should 
be taken over and distributed among 
the landless people or among the 
marginal farmers. That idea has 
practically been sabotaged and tnr- 
pedoed altogether because bulk of 
the land which i$ identified is out-
side the physical control of the Gov-
ernment. It has either got stuck up 
in litigation in law courts or in any 
case it has not been taken over by 
the Government and distributed to 
the landless and marginal farmers.

Then so many Members referred 
to power shortage. There is trem end-
ous shortfall in power generation. 
The new projects which were to be 
completed in the last tw o years have 
not yet been completed. I am told 
that out of '51 such therm al projects, 
only one w as completed: and out of 
65 hydro-projects only two have been 
completed.
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In steel productjpn it is claimed 
tha t it is going up, but a few months 
ago in this very House the then 
Minister. Shri C haranjit Chanana 
had adm itted that a revised target of 
6.3 million tonnes of steel which was 
worked out is incapable of being 
achieved because of the infrastruc-
tural inadequacies. Here a Cabinet 
Sub-Committee for dealing explicitly 
w ith the infrastructure had been set 
up. That was a good step and then 
we were told that the things will be 
all right. But we are told now that 
even th a t revised target of 6 3 m il-
lion tonnes of steel cannot be achiev-
ed because of deficiencies in the in-
frastructure. What is it due to, you 
should tell us. We would like to 
know w hether it is due to inadequate 
coal supplies or railway movements 
not being up to the m ark or due to 
the  power shortage? W hatever the 
reasons may be, there does not seem 
to  be much improvement. According 
to the  SAIL Chairman, one and a half 
million tonnes of Steel is lying un -
sold w ith the Steel mills and at the 
same tim e steel s tru c tu ra l and other 
steel products are being imported. 
Main consumers of steel, I believe, 
in this country are the  Railways and 
the engineering industries. I would 
like to know from the Hon. M inister 
w hether these unsold stocks of steel 
reflect any difficulty on the part of 
the engineering industries to con-
sume the steel because of their fal-
ling production? In this morning’s 
paper, I have seen a statem ent by 
the Engineering Industries Associa-
tion saying th a t production in the 
engineering industries has been fa l-
ling. Then all the steel plants w ith-
out exception are complaining of un-
satisfactory perform ance of the coke- 
oven batteries. One reason why they 
cannot achieve the steel target is 
because the coke-oven batteries do 
not function properly. Is it because 
of the quality of the coking coal or 
the supplies of the coking coal in 
our country are inadequate? We read

in papers tha t you are  going to im -
port coal also from abroad. So, E 
would like to  know w hether there is 
any crisis in the production of co-
king coal? W hat is the  trouble? 
Can’t you step up the coal production 
if tha t is the case? There is no use 
saying tha t because there are speci-
fic types and varieties of coal which 
are required for different purposes, 
th a t is the reason why there is a 
shortfall in steel production. There 
is a shortfall even in the renewals 
programme of the railways for which 
a huge investm ent was budgeted in 
the Plan. For example, for renewing 
the Railway tracks, we are now told 
tha t out of about 14.000 kilometers 
of tracks which are required to be 
renewed, so fa r in the Flan period, 
which is nearly three years past now, 
only about 1400 kilometers have been 
re-laid. That means th a t roughly 10 
per cent of the total target of new 
tracks have been laid in a oeriod of 
nearly th ree  years of the Plan. What 
is the trouble? Ts it because they 
cannot get steel? But SAIL says tha t 
stocks of steel are laying unsold. 
Apparently, there is some kind of a 
gap and planning i8 not being co-
ordinated properly.

I would have thought that the 
Minister would at least have pointed 
out th a t since the P lan was first for-
mulated, certain new developments 
had taken place, which w ere not ac-
counted for in the  P lan  at all. They 
are subsequent developments. To 
w hat extent those have seriously 
distorted and thrown the  Plan out of 
gear— I hope you will assess when 
you come to make your m idterm  ap -
praisal. There is no mention of it 
in your opening statem ent.

F irst of all. there is this appear-
ance—may be* only in some sectors: 
I do not say that it has appeared all 
over— in the  field of engineering in -
dustry. But. nevertheless, in some 
sectors, there  have appeared the so- 
called recessionary symptoms. You 
had not bargained for it when you
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originally form ulated the  Plan. The 
Reserve Rank has given a lengthy 
explanation. It has said: Don’t  call it 
a recession; call it a fall demand, 
why is it there? Somebody says that 
the demand pattern may have chang-
ed. Somebody says it may be due to 
more access than was available ear-
lier, to imported goods.

Then the question arises: how far 
is this import liberalization policy 
contributing to this? We do not 
know. But there  is the appearance 
of recession.

Then there is a fear expressed in 
many industrial quarters —including 
the small scale industries quarters— 
that this new liberalization of imports 
policy may result in some unhealthy 
dumping in our country, of foreign 
goods which cannot be sold in their 
own countries abroad. To w hat ex-
tent all these things are producing 
this so-called recessionary symptoms, 
is something one which you should 
throw  more light. Anyway, this is a 
factor which has developed.

The second one which I consider 
very im portant was the fact tha t in 
an unobstrusive and quiet way. the 
old Industrial Policy Resolution has 
been drastically changed. It has been 
drastically changed. I cannot quote 
now because of lack of time; but 
your colleague Mr. Tiwari’s 
speech at the meeting of the Central 
Advisory Council on Industry, of 
which I happen to be member, on 
the 23rd August, makes it quote clear 
that the object of industrial policy 
now is going to be something very 
different from the original priorities 
which w ere fixed. I am not referring 
to the priorities of 1956. At that 
time, we talked about the com-
manding heights o£ the economy, 
and how the public sector must be 
made predominant. But even w hat 
we were doing for the last few years, 
ig being changed. I should say that 
this industrial policy means a v ir-
tual end of the MRTP Act and the  
Foreign Exchange Regulations Act.

In respect of the big business hous-
es, these w ere the two statutory 
weapons with which you wanted to 
control them, viz. the MRTP Act and 
the FERA. Now, what you have un-
dertaken amounts to a virtual scrap-
ping of these two. Sot there is a good-
bye to planning, as fa r  as private sec-
tor is concerned. In my opinion, there 
can never be any effective planning, 
when you have such big houses out-
side your control. These two weapons 
which have a lim ited capacity, are 
sought to be whittled down, and scut-
tled.

What has Mr. Tiwari said here ? 
Now. the large houses are going to ex-
pand outside the industries which 
were listed in Appendix I. We all 
know the Appendix I industries, the 
whole annexure is there. Now, they 
will be perm itted to expand, even out-
side this Appendix I industries into 
those fields of production w here their 
entry was formerly prohibited and 
banned in the interests of other sec-
tors.

Secondly, the definition of domi-
nance for MRTP purposes has been 
changed. It is now related not to cur-
ren t production, but is going to be re-
lated to the licensed capacity. P " 1 
production for export purposes has 
been excluded from licensed capacity. 
Your licensed capacity will be calcu-
lated leaving out minus, whatever you 
produce for exports and the unlicensed 
capacity which have been allowed to 
go on from year to year, all this time 
when goods were being illegally pro-
duced and marketed, those have been 
regularised. Some industries have 
been totally exempted from MRTP; 
and certain industries which are now 
referred to as ‘priority industries’ 
they are going to be allowed foreign 
equity holding,, if necessary up to 51 
per cent! All this time, we were say-
ing th a t these companies w ill have to 
bring down foreign equity to 40 per 
cent. Now, 51 per cent they can hold! 
T hat means the m ajority holding. Al-
ready in the  case of H industan Lever 
it has been done. On what ground “Oh!
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They are exporting to much!” I have 
no time, Madam, just now to explain 
the export mechanism Hindustan Le-
ver practises. And again it is a big 
hoax and the whole thing is decep-
tion. They are m akers of soap and 
dalda vanaspati and their high 
technology has impressed the 
Government so much that they 
are to be allowed 51 per cent 
foreign equity holding. So. this is the 
first factor. This one was the appear-
ance of recessionary symptoms. The 
second one is the change—sweeping
change— in the industrial policy. 
Tha 'l.hird is the IMF loan to which 
many friends have already referred. 
I am only referring to it for this pur-
pose, that this loan is taken on the 
plea that we will use it in order to 
meet our huge balance of trade deficit. 
But from what we understand, the 
conditionalities attached to the loan 
are such—if you are going to observe 
them— the trade deficit will not be 
alleviated at all. The trade deficit will 
become more aggravated. Because, it 
compels you to go in for liberalisation 
of imports whereas the corresponding 
rise in our exports is not possible; be-
cause we cannot enter the markets 
where the protectionist measures are 
being imposed against Indian ‘exports 
to other developed countries.

The Chairman of the EEC Commis-
sion is in Delhi—I do not know if he 
has left, he has been here for the la s t 
two days—he has said quite plainly, 
that whatever concession we have 
given for the entry of Indian exports 
into the EEC countries is enough- we 
cannot make any further concessions; 
we have given you enough opportu-
nity. If you want to enter into our 
markets, the Indian exporters should 
show a better performance, better qua-
lity, better product mix, more timely 
delivery.” He has lectured on all these 
things. With all these things, how can 
we enter their markets ? And we can-
not—get any further concessions. The 
EEC imports into our country are go-
ing up. It is stated in your Economic 
Survey that imports from these coun-
tries, from the OPEC countries, from

EEC countries, from Japan, from Sin-
gapore, from  USA—that means all 
hard currency countries are going up- 
That means more and more, your debt 
obligations will increase, and the more 
you will have to find dollars to repay, 
to pay back. But, on the other hand 
your imports from those countries 
which are dealing in rupee trade with 
you, those are going down ? Your ex-
ports are going up to those countries 
because they have n|0 protectionist 
measures. They are willing to help us 
to take whatever you can give. But 
you are not prepared to take imports 
from those countries.

There was a meeting going on here 
for the last few days between the re-
presentatives of FIOCI and the Soviet 
trade people. It has come in the news 
papers. The Soviet people have said 
that ‘‘for goodness sake buy some 
more things from us also. You are 
only selling to us. w e  are taking what-
ever you want to  sell but you 
do not buy anything from 
us.” When it comes 'to buy-
ing, then all the fescination and 
love is for the hard currency area and 
that goes on adding to your debt obli-
gation. I do not know what kind of 
like and the IMF loan is not for 
planning is it if you cannot control 
these people. They • are free 
to do what they. Even if you 
draw 'the whole of it. it will 
be over after a time. Then w hat 
happens after that ? Either you go in 
for a second loan. I do not know 
w hether they will give it Or not. Other 
wise th ey  have already hinted that you 
will have to go for private commercial 
borrowing from foreign commercial 
banks where the rate of interest is al-
most double. We know that these rates 
of interest are kept artificially high in 
order to make things more difficult for 
poor countries and developing coun-
tries. The m atter has been exposed 
recently quite boldly by President 
Lopez Portillo, the  President of Mexi-
co when he nationalised the  banks in 
Mexico. He made it quiite clear that 
the international financial institutions, 
these foreign commercial banks the 
main weapon they use in order to do-
m inate over the  economies of th e  de-
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veloping countries and to  keep them 
poor are these high rates of interest 
and then where are you going to go 
after this.

The fourth thing which I do not 
blame the Government for, but it is 
nevertheless a factor which has come 
now is this year’s drought and floods 
and natural calamities and all that. 
But, surely, it will entail responsibi-
lity on the Government for a more 
expended public distribution system, 
atleast in those affected areas where 
people have been so hard-hit by drou-
ght and flood and have nothing to eat. 
They will have to be supplied with 
some minimum amount of foodgrains 
a t subsidised rates and there I would 
like to know w hether you are prepar-
ed to subsidies to save those people 
from starvation or death or w hether 
the conditionality of IMF loan will 
prevent you from increasing the sub-
sidies or even m aintaining the exist-
ing subsidies,, So. Madam I think I do 
not really want to say more because 
there is no appraisal from the 
side of <the Government and 
certainly it is not possible for 
us to make an appraisal w ithout 
the necessary data and the m ateri-
al which is not available to us at 
the moment. Let us hope that on 
some future occasion we may get an 
opportunity of this type. So, on the 
question of resource mobilisation now, 
as far as the public sectors contribu-
tion is concerned, I am firmly of the 
opinion that production and produc-
tivity in the public sector can be im-
proved and their contribution can be 
increased but i>t can only be done on 
the basis of enlisting the conscious co-
operation of the workers in the public 
sector and that can only be done by 
following a proper industrial relations 
policy and not the policy which is be-
ing followed at present. I do not want 
to go into more details. All these talks 
by Mr. Chandrakar my friend, that 
they are only interested in strikes and 
nothing else. But biggest strike is now 
going on, not there but somewhere else 
and one strike is going on for ten 
months and not much seriousness 
has been shown in trying to settle

it making the whole thing a m atter 
of prestige who will talk  and who 
will not talk, and ten months have 
passed. It is unthinkable in any 
country that a strike of such big 
dimension can be allowed for ten 
months causing so much loss to every-
body, in the productivity year. I would 
suggest that the planners should also 
consider the question because if they 
are interested in raising more resources 
from the public sector, it is essential 
that the workers there should be made 
to feel some sort of commitment to the 
public sector, not by just delivering 
lectures but by a method, a procedure 
by which they really feel that there is 
some genuine interest on the part of 
the managements to associate them 
and involve them in the actual opera-
tion of th a t public sector. At present, 
I am afraid, many of the managements 
have got no public sector culture a t 
all. They behave sometimes even 
worse than the private sector. In that 
way you cannot increase production.

The other thing is about raising 
taxes. I do not know how much scope 
is left for that. As far as the adminis-
tered prices are concerned, if you go 
on raising them, as it has become a 
very easy method, it will only be ad-
ding to inflation. This time you have 
increased the price of fertilizers 
cement, aluminium, controlled cloth, 
handloom cloth, mill cloth, 170 bulk 
drugs and 1,000 drug formulations. All 
these prices, which are controlled, 
which are administered, have been 
raised, and this only makes things 
more difficult for the people. I do not 
know how much money it gets for you.

Here I would like to quote one ex-
ample, and that is the excise duty on 
tyres, which has been raised to 66 per 
cent ad valorem. The tyre production 
in this country is more or less control-
led by a few big companies, whose 
names are well-known. Since 1977-78 
they have been given price increases 
more than 14 times. Their profits 
have increased by 400 per cent in 1981- 
82 over 1977-78. Their inputs like 
synthetic rubber, carbon black and 
processing chemicals have been given 
excise duty relief. But, has there been
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I do not know what the Bureau 
of Industrial Costs and Prices has 
been doing. Every year they allow 
them an increase of 8 to 11 per cent. 
W hat does it mean? It means 
higher transport costs. The more 
the cost of the tyre, the higher the 
transport cost; aiad the more the 
cost of transport, tne more the price 
of the commodities which go into the 
market, and this adds to the infla-
tion. We hear about Mhe other 
bureau, the Bureau of Public E nter-
prises, which is trying everywhere to 
see that the demands of the workers 
for wages and all that in the public 
sector are kept within their check,, 
rigidly controlled, and not allowed 
to be raised more than 10 per cent 
all told, which is causing a big crisis 
in labour relations in the public sec-
tor. But, in the case of the other 
bureau, the Bureau of Industrial 
Costs and Prices, every year the top 
management, w hether it is automo-
bile m anufacturers or tyre manufac-
turers, go to them  and talk to them  
and they are allowed an increase. 
This has an escalating effect on the 
whole transport structure, and so the 
people have to pay for it directly.

So, there are many things one can 
point out. My point is th a t after 
three years of the Plan, there is no 
doubt tha t it is seriously out of gear 
now and that you will not be able 
to fulfil the Plan. That does not 
m atter; sometimes there may be a 
shortfall. But the point that we are 
very seriously worried about is tha t 
there is no planning in the sense of 
control and direction; tha t has gone 
out of your hands and you cannot 
control it. May be, the Sixth Plan 
is virtually the end of planning in 
this country, because there is no 
use having a paper plan, a nice prin-
ted fat book given to us. The 
Seventh Plan is also being prepared.

The Minister says th a t by the 
end of this Plan only 30 per cent of 
any benefit passed on to the consumer?

the people will remain below the 
poverty line. I would like to know 
how he says that. When unem p-
loyment is growing, when the num -
ber of landless people is growing, 
then who are those people who will 
go above the poverty line? I am 
told there is a Committee at work, 
set up to re-define “poverty line” 
itself, perhaps to re-define it in such 
a way tha t more people can be 
shown as being above the poverty 
tine, ra ther than below it. In that 
way, you can bring down the people 
below the poverty line to 30 per 
cent.

It is true the national income is 
rising, but that is only the average 
figure. It is the distribution of that 
national income that matters. The 
national income figure hides the fact 
that a small section of the richer 
people are getting the benefits °* 
whatever growth there is and, on 
the other hand, the purchasing power 
and purchasing capacity of the vast 
mass of the people is going down. 
This, surely, is the antithesis of 
planning, I should say. I think it 
is a very serious situation, a critical 
situation. Perhaps that is w hy you 
have avoided having a discussion 
in this House all these days—not 
you personally; I do not mean that;
I mean the Government as such. 
Today there is a discussion so 
that you can say in the future 
“We had a discussion already on the 
3rd November 1982; so, no further 
discussion is required”. May be, 
in that case, God may help the Plan 
because we can certainly do nothing 
about it.

MR. CHAIRMAN; Now, the ques-
tion is that the time allotted for this 
discussion is up to 4 O’Clock. It 
is to conclude at 4 O’Clock.

SHRI INDRAJIT GUPTA: We be-
gan the discussion at 2.30 today.

MR. CHAIRMAN: The time allotted 
for discussion of this motion today 
is up to 4 O’Clock.
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SHRI GIRDHARI LAL V Y A & m
(B hilw ara): It should be extended.

MR. CHAIRMAN: W hat is the
sense of the House?

SEVERAL HON. MEMBERS: It
should be extended.

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUS- 
ING AND IN THE DEPARTMENT 
OF PARLIAMENTARY AFFAIRS 
(SHRI H.K.L. BHAGAT): Madam
Chairman, my suggestion is that the 
Bill to amend the Salary, Allowances 
and Pension * of Members of Parlia-
m ent will have to be taken up now 
because we will have to report it to 
the Rajya Sabha. So, that can be 
taken up now. Therefore, I say that 
the Bill may be taken up now.

SHRI SUNIL MAITRA (Calcutta 
N orth-East): At the same time it 
was agreed that today's Session will 
last up to 7 o’Clock.

MR. CHAIRMAN: All right first
we take up this Bill. Then we again 
take up the discussion of the motion 
as the Minister suggested.

(Interruptions)

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): It would not take much time.

SHRI A. K. ROY (D hanbad): 
Planning cannot be deferred for allo-
wances Members and such
things.

MR. CHAIRMAN: There is no
question of deferring. We are not 
deferring it. This will have to go 
Rajya Sabha after it is passed. It 
will take only half an hour perhaps.
We can allow it and again the dis-
cussion on the Sixth Plan can conti-
nue as you like,, as suggested by the 
M inister of Parliam entary Affairs.

SHRI H. K. L. BHAGAT: Madam 
Chairman, I beg to ..........

PROF. MADHU DANDAVATE: Is
he raising a point of order?

MR. CHAIRMAN: He is moving 
the Bill. A fter the Bill, we will 
again take up discussion on the 
Sixth Plan.

16 hrs.

SALARY, ALLOWANCES AND 
PENSION OF MEMBERS OF PAR-
LIAMENT (SECOND AMENDMENT) 

BILL

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUS-
ING AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS y&HRl 
H. K  L. BHAGAT): Madam Chairmen. 
I beg to move.*

“That the Bill fu rther to amend 
the Salary, Allowances and Pen-
sion of Members of Parliam ent Act, 
1954, be taken into consideration.”

As the House is aware the Joint 
Committee on Salaries and Allow-
ances of Members of Parliam ent had 
made certain recommendations for 
providing additional facilities to the 
M.Ps. In the course of discussion 
on Shri Mool Chand Daga’s Bill,, the 
Members of Parliam ent had also re -
quested for implementation of the 
recommendations of the Joint Com-
mittee.

The Government have considered 
the various recommendations and it 
has been decided to amend the Sal-
ary, Allowances and Pension of Mem-
bers of Parliam ent Act, 1954. w ith 
the view to provide the following 
additional facilities to the Members 
of Parliam ent: —

(i) Increase in the  rate of Road 
Mileage from Re. 1/- per kilom etre 
to Rs. 130 per kilom etre or at

*Moved with the recommendation of the President.


